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THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R.
"GANESH) : (a) No. Sir,

- (b) and (c). Do not arise.

o SHRI X LAKKAPPA May 1 know
: ‘wbmm it is.a fact that the Government of
- Jndia has received representations by various

‘ 'ofnnlsmom of small cultlvatorl and ryotw

" i various States requesting for the establish«

" sment-of ooe singlo agency and the starting

“ of ‘an independent . agricultural bank for

i providing facilities ~to - marginal farmers,

’ mﬂm ssctions. of . the- socicty  and small
ulsivators; i 30, whai.action is the Govern-
lia:.golng: 10 take to establish

m& (sam

s i ‘India bas sanctioned totat logos:
m 0 kkhn 10 the fouo. ?

Govemmmt of indu gumz m uh nmof‘_
this suggestion -and  start  this independent - - .
bank 10 provide facilities to small cnmvmrn} st

in the counuy 1

MR. SPEAKER : ‘Take it as & suggos~ .
tion. ‘ e _ ‘

SHRI K. R. GANESH :
tion for action.’ i

MR. SPEAKER :

It is a good sugges-
tion for action. Co

" Loans Samction by iudustrial Finance
Corporationed and Agricultural Finance
Corporation to Projects in Gujarat

*511. SHRI VEKARIA : Will the
Minister of FINACE be pleased to state ;

(a) the amount of loans sanctioned. by - .
Industrial Finance Corporation and Agri-
cultural Finance Corporation in the Gujarat
State during the last three years; i

(b) the names of the projects for Whhh .
the loans were sanctioned; and

(c) whether any fresh requests fol'lonnl

from Gujarat are Pending with the instim- .

tions ?

THE MINISTER OF STATE IN m s
MINISTRY OF FINANCE (SHRI K.'R;’
GANESH) : (a) to (). Aamemenmm
on the Table of the House : .

STATEMENT -

a) and (b) Dm'ing the. hst 3 #in
years the Industrial Finance Corpou on: of

1t is a-suggese






